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THE MINISTER OF RAILWAYS 
(SHRI K .. HANUMANTHAIYA) : The 
Malgudam Co-operative Labour Contract 

Society at Shalimar has been paying wages 
to its labourers in the absence of any 
representative of the South Eastern Railway 
Administration, but the payment vouchers 
for each month were scrutinised by a 
representative of the Railway. Arrangement 
is being made by the Railway Administra
tion to depute its representative to be 
present at the time of payment by the 
above Society and issue certificate as 
required under the Contract Labour 
<Regulation and Abolition) Act, 1970. 

Development of Irrigation and Power 

Facilities in Kerala 

844. SHRI VAYAJ.,AR RAVI : Will 

the Minister of IRRIGATION AND POWER 
be pleased to state; 

(a) the total amount spent for the 
development of irrigation and power 
facilities in Kerala during 1971-72; 

(b) whether the whole amount allotted 
has been spent by the Kerala Guvern
ment; and 

(c) whether the Kerala 
have requested for any 
assistance ? 

Government 
additional 

THE DEPllTY M INISTER IN THE 
M IN ISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KURFEL): (a) and 
(b). The outlay approved by the Planning 
Commission for Irrigation and Power 
Sectors of Kerala for i971-72 and the 

anticipated expenditure is a'S under :-

Plan outlay f 
approved. ] 

1971-72 

Rs. Iakhs_ 

1. Irrigation 

(Major & Medium) 525 

Anticipaied 
exper.diture 

486.72 

(c) Irrigation is a Stale subject and 
irrigation projects have to be financed fr,1m 
within the State Plans. Cen·ral assistan:e 
given to the State Plans as a whole and not 

to individual sectors or projects. The 
Annual Plan of Kerala for 1971-72 is Rs 60 

crores, out of which Rs. 35 cc ores is central 

assistance. 

The Government of Kerala m::i.de a 

request for special center assistance. outside 

the Plan framework, for irrigation projects 
and for the Iddikki power project. Owing to 

the difficult financial postion, it was not 
possible to consider any such special 
assistance. 

Opening of a Divisional Office at Qullon 

845. SJ-JR[ VAYALAR RAVI: Will 

the Minister of RAILWAYS be pleased to 
states : 

(a) whether Government propose to set 

up a Divisional O·ffice at Quilcn; and 

(b) if so, an outlir:e of the proposal 
and when it is to be implemented ? 

THE MINISTER OF RAILWAYS 
(SHRl K. HANUMANTHAIYA): (a) No. 

(b) Doet not arise. 

Conversion of Metre Gauge Lines into 

Broad Gauge in Rajasthan 

8 ;7. SHRI BISH\VANATH JHUN-

JHUNWALA : Will the Minister of 

RAILWAYS be pleased to state : 

(a) how much of the total are!\ m 

Rajasthan is being served by me•re grnge 
and broad gauge railways; 

(b) how this coverage compares with 

other States in India by both the 

systems; and 

(c) Whether Government have taken a 
-decision to convert metre gauge lines into 

2. Power 1724 2000.00 · broad gauge lines as a long term measure 
.and if so, how much of the existir,g metre 

Total : 2250 2486. 72 :gauge mileage in R 1jasthan wil·I be 
converted into broad gauge ? 




